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Direct T'ftin between M11UJrarpur 
and Amritsar 

487. SHRI RAM SINGH SHAKYA: 
Will the Minister of RAIL WAYS be 
pleased to state: 

(a) whether a demand bas been 
made fOr introducing direct trains on 
the broad gaug'e line between M·uzaf-
farpur and Amritsar ; and 

(b) if so, the time by which Gov-
"ernment propose to introduce such 
trains? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SBRI 
MALLIKARJUN): (a) and (b). IntrO-
duction of a direct B. G. train between 
MU2affarpur and Amritsar via Patna is 
not feasible for want of spare lin€' 
capacity on saturated sections en route 
including over Rajendra Pul. Howevre, 
the demand for introduction of a 
direct service between Muzaffarpur and 
Amritsar would be kept in view at the 
time of re-organisation of services after 
conversion of Barabanki-Sonpur Metre 
'Gauge section into Broad Gauite some-
time next year. 
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488. SHRI JANARDHANA 
POOJAfty: 

ACHARYA BHAGWAN DEV: 

Will the Minister of HEALTH AND 
F AMIL Y WELF ARE be pleased 
to state: 

(a) whether Go"~rnment haVe de-
cided to establish six early caorrcer 
detection centres in the couBtrYi and 

(b) if sO, the names of the places 
where these will be set up? 

THE MINISTER FOR HEALTH 
AND FAMILY WELFARE (SHRI B. 
SHANKARANAND): (a) and (b). In 
January. 1980 Government issued 
orders sanctioning a scheme relating to 
the Estabrlshment of Early Cancer 
Detection Centres in the country. The 
scheme envisages a non-r·~urring 
assistance of Rs. 50,000 per Early Can-
cer Detection Centre subject to the 
following conditions:-

1. The state Government/ institution 
shall provide the requir~d staff duly 
trained in one of the Regional Cancer 
Centres or in the Indian CouncIl of 
Medical Research. 

2. The State Government/Institution 
agrees to meet the recurring expendi-
tur;- on maintenance of these posts and 
training. 

3. The state Government/Institution 
agrees to provide sui ta b1e accommoda-
tion and other intrastructure for sett-
ting up of Early Cancer Detection 
Centres. The scheme stipulates that 
3 such centres may be set up in each 
of the bigger states, 2 in the moedium 
sized States and 1 in the smaller 
States. 

In view of the details of the scheme. 
given abov€', it would be seen that it 
merely envisages, the number of Cen" 
tres which may be set up in each 
State/Union Territory, de'Pending upon 
its size. The places where such Cen-
tres may be established has been left 
at the discretion of the States/UTs. 




